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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 831 OF 2007
SK.  YUSUF Appel lant (s)
VERSUS

STATE OF WEST BENGAL Respondent ( s)
(Wth office report )
Date: 07/06/2011 This Appeal was called on for hearing today.
CORAM :

HON BLE DR. JUSTI CE B. S. CHAUHAN

HON BLE MR. JUSTI CE SWATANTER KUMAR
[ VACATI ON BENCH]

For Appellant(s) R K. CGupta, Adv. (A C)

M .
M. MK Singh, Adv.

For Respondent (s)

M. Tara Chandra Sharnm, Adv.
M. Kishan Datta, Adv.

Ms. Neel am Sharnma, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argument s concl uded.

Judgment reserved.

( Raj esh Dham) ( I'ndu Satija)
Court Master Court Master



